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Government of India
Ministry of Law and Justice
Department of Legal Affairs
P
4t Floor, ‘A’ Wing, Shastri Bhawan,
New Delhi, the 30*January, 2012
ORDER NO.15/2012

As per the orders of the Competent Authority following Legal Research Associates are

engaged initially for a period of six months or until further orders, whichever is earlier, w.e.f. the date
of their joining mentioned against their name subject to the other terms and conditions:-

Sl Name Date of joining Place of posting
No. [S/ShriMs.]
1. Anirban Mandal 02.01.2012 Branch Secretariat, Kolkata
2. Gargi Mukherjee (Biswas) 06.01.2012 Branch Secretariat, Kolkata
3. | Amneet Kaur Mohi 04.01.2012 Main Secretariat
4. | Aviral Kashyap 23.01.2012 Main Secretariat
5. | Mahesh Chand 23.12.2011 Main Secretariat
6. | Jai Shri Raj Soni 28.12.2011 Litigation [High Court] Section
7. Debrup Chakraborty 02.01.2012 Branch Secretariat, Kolkata
8. | Navneet Kumar 23.12.2011 Central Agency Section
8. | Rekha Som Tomar 26.12.2011 Main Secretariat
10. | Nabonita Karmakar (Das) 05.01,2012 Branch Secretariat, Kolkata
2. The above mentioned Associates shall be paid a consolidated amount of Rs.20,000/- (Rupees

Twenty Thousand only) per month from the date of their joining. The expenditure shali be debited to
the Head- ‘Professional Services' of the concemed unitsibranch.
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This issues with the approval of IF Division vide their diary No.419/2011-B8A dated 30.3.2011.

A
(G.D,"Sharma)
Under Secretary to the Govt. of India

Concerned Legal Research Associates, Department of Legal Affairs;

The Pay & Accounts Officer, Department of Legal Affairs, Janpath Bhawan, New Delhi;

The Cash Officer, Cash (LA) Section, Shastri Bhawan, New Delhi for drawing consolidated
payment in respect of the persons posted in the Main Secretariat;

In-charge, Branch Secretariat Kolkata/ In-charge Central Agency Section for drawing
consolidated payment in respect of the persons posted in their office;

PPS to Law Secretary/PS to Special Secretary/PPS to Additional Secretary/PPS to JS&LA
(Admn.)/PPS to CVO,

Director & CPIO/US (DCYUS (AS});

Admn.Il{LA)}Judicial/Litigation (HC} /Hindi Unit/Advice ‘A" ‘B'/ ‘C’ Sections/Vigilance Unit;
SSA, NIC Unit with the request to upload the order on the website of this Department; and
Office Order folder. A
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(V.K. Gupta)
Section Officer




